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+[ANKLESHWAR OIL WELLS

*235. SHRL R. K /BHUWALKA:
Will the Minister of PETROLEUM
AND CHEMICALS bhe pleased to
state:

(a) the quantum of oil drawn out
from the oil wells at Ankleshwar
daily;

(b) whether Government propose
to draw out ap increased guantity of
oil from these wells; and

(c) if so, what are the
thereof]
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+[THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CHEMICALS AND OF PLAN-
NING AND SOCIAL WELFARE
(SHRI K. RAGHURAMAIAH): (a)
This is ‘restricted information’ under

Rule 52 of Defence of India Rules,
1962, and cannot, therefore, be divulg-

ed.

details
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to Questions
(b) Yes, Sir.

1792

(c) By the use of water injection
and dual completion methods, it is
expected that production will increase.
These methods are being employed.]

DEMAND FOR MORE ROYALTY ON PETRO-
LEUM CRUDE
SHRI KESAVAN (THA-

ZHAVA):
SHRI NIREN GHOSH:
SHRI ARAVINDAKSHAN
KAIMAL:
SHRI A. P. CHATTERJEE:

#2386,

Will the Minister of PETROLEUM
AND CHEMICALS be pleaged to state,

(a) whether it is a fact that Gov-
ernment have agreed to refer to the
arbitrator the demand of the Govern-
ments of Assam and Gujarat for more
royalty on petroleum crude payable
to them by the oil industry in the
public sector; .

(b) it so, what are the terms of
reference for the arbitrator; and

(¢) the name of the arbitrator and
the time given to him for submitting
the award?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CHEMICALS AND OF PLAN-
NING AND SOCJAL WELFARE
(SHRI K. RAGHURAMATAH): (a)
No, Sir.

(b) and (c) Do not arise.

MODERN KITCHEN FOR AsHOKA HOTEL

*937. SHRI 8. K. D. PALIWAL:
Will the Minister of WORKS, HOUS-
ING AND SUPPLY be pleased to
state:

(a) whether there is any scheme
under Government’s consideration for
providing the Ashoka Hotel with
modern equipments, especially a
modern Kitchen; and

4[] English translation.



